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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALLAHABAD

ORIGINAL APPLICATION NO.191 OF 2007
FRIDAY, THIS THE 2" DAY OF MARCH, 2007

HON'BLE MR. S. K. DHAL, MEMBER-J

Bala Ram Son of Sri
Resident of Village Baijpur Poghoshili,
Post Babina, District-Jhansi.

= e R P A DR AT
By Advocate : Sri R. K. Shukla
Versus
il Union of India through its Secretary,
Ministry of Civil Defence, New Delhi.
2 Principal Controller of Defence Account
(Pensions), Office of C.D.A. Pension,
Dhropadi Ghat, Allahabad.
3% J.C.D.A. Funds, Meerut.
4. Commanding Officer, Head Quarter,
Sub-Area, Allahabad.
S Commanding Officer, Station Health Organisation,
Babina Cantt, District-Jdhansi.
s e e ee e oo o EESResponaents
By Advocate i .o i S
ORDER

Heard Shri R. K. Shukla, counsel for the

applicant. It 1is submitted by the applicant that
thrvé—f\"
after his retirement his wxptwial dues have not been
t—
)

clearedhyet. His representation dated 28.02.2006 is
pending before respondent no.2. It is submitted that

the applicant 1is receiving less pension amount from

December 2005.

20 Considering the submissions made on behalf of

applicant the respondents are directed to dispose of
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